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THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLI(
GRIEVANCES AND PENSIONS (SHR!-
MATI MARGARET ALWA) : (a) The
India Meteorological Department (IMD)
is the nodal agency for providing cyclone
warnings in India. Cyclone wernings are
provided by IMD’s six Cyclone Warmng
Centres (Calcutta, Bhubaneshwar, Visha-
khapatnam, Madias, Bombay and Abme-
dubad) by monitoring the movement of
the cyclones with the hielp of conventional
observations, high pow: cyclone wctection
radars INSAT Satellite and then fore
casting the path and intemsity of ¢v«<lones
The cyclone warnings are provided in tw¢
stages. In the first stage. a “Cyclone Alert”
is issued 48 hours in advance of commen
cement of adverse weaher rlong the
coast. In the second «tage. o "Cy.lone
Warning” is issued 24 hours in advance
of the Cyclone’s anticipatzd landfall The
Ports are warned by mesns of a Spcciat
Port warning service

Flood warnings are provided by the
Central Water Commission (CWC) of the
Ministry of Water Rcsources thiough «
network of 157 flood foreccasting stations
-on various interstate rivers of the countiy
Warning time at the exisung statione
varies from Station to Station betwcen 6
hours and 36 Hours.

(b) Yes, Sir,

Meteorological Obsen ational  network
especially in the coastal areas. is beiwne
strenpthened and the INSAT based Dinae
ter Warning System (DWS) netwoik
present available on Andhra Pradesh and
Tamilnadu Coasts is being expanded

FOREIGN EXCHANGE CRUNCH i
PUBLIC SECTOR UNDERTAKINGS

244 SHRI M V CHANDRASHF
KHARA MURTHY

SHRI1 V. SREENIVASA PRASMAD

Will the PRIME MINISTER he pleased
to state :

(a) whether a number of Central Pub-
lic Sector Undertakings are in trouble on
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account of non-availability of foreign ex-
change,

(b) if o, the details thereof;

(¢) whether the saxd Public Sector
U ndertakings may not get forsign supplies
due to foreign exchange crunch; to meet
the contractual obligations; and

(d) if so, the remedial steps the Go-
veinment propose to take in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K
THUNGON) : (a) to (d) Information is
being collected and will bc laid on the
Fable of the House.

MANUFACTURE OF NARCOTIT
FORMULATIONS

245. SHRI PRAKASH 8APU VASANT-
RAO PATIL : Will the PRIME MINIS-
TER be pleased to state

ta) whether the Government propcse
to allow the manufacture of narcotic for-
mulations used for anaestheiic purpose n
order to save a huge amount ot foreign
vachange, and

(b) if so, the time by when a final de-
cision in this regard is likely to be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FER-
TILIZERS (DR. CHINTA MOHAN) :

(a) and (b) As .nd when such a request
15 received it will be considcied on merits
and subject to compliance of the provi-
wons of various Acts like the  Industires
(Development and Regulation) Act, 1951,
Drugs and Cosmetics Act, 1940, Narcotic
and Psychotropic Substances Act, 1985 etc.

CORRUPTION AND CRIMINAL
CHARGES AGAINST PUBLIC

SERVANTS
246. SHRI V. SREENIVASA PRASAD:
SHRI M. V. CHANDRASHE-

KARA MURTHY .
Will the PRIME MINISTER be pleased
10 state : .

fa) whether the Central Bureau of in-
vestigation has booked a number of public
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servants for corruption and cnimnal acti-
viies, during the month of Apnl this

yCar,
(b) if so, the details of the public ser-

vents so booked and the r aileged nvolve
ment i such activiies and

(c) the sieps proposed to be taken
aganst the public servants 1nvolved ?

THE MINISTER OF 5TATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
MATI MARGARET ALVA) (4) Yes
Sir

(b) 170 public servants of which 121
1c of Gazetted status, are mnvolved in 104
cases registered by the CBI dunnc Apnl
1991, on the allegation of possession of
1ssets dis proportionate to  thar  known
sources of incomes, showing undue official
favours and criminal omsconduct etc

(¢) regular cases have been registered
against officials concerned

[Tianslation]

SLPARATE ALLOCATIONS FOR
SCs|STs

24" SHRI RAM VILAS PASWAN
Will the Mimsta of PI ANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state

(4) whether the Umon Government
have any pioposal to earmatk separate
funds 1n the Central Budget in propor
tionate to the population of Scheduled
Castes|Scheduled Tnbes and  spend this
amount for this section of community only
on pnonty basis and

(b) if 50, the detals thereof *
THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO

GRAMME IMPLEMENTATION (SHRI
H R BHARDWAJ) (a) No Sir

(b) Does not ansc

{English]

ASADHA 26, 1913 (SAKA)
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INCENTIVES TO SMALL AND
MEDIUM SCALE INDUSTRIES

248 SHRI CHANDRAJEET YADAV
Will the PRIME MINISTER be pleased
to state the detwls of the measures under
congideraton to give 8 boost tu small and
medium scale industnes ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF Pl
KURIEN) A number of mcasures have
been taken by Government to boost small
scale industnes These mclud~ provision
of infrastructmal  support and a package
of incentives and concessicas hike conces
son1l finarice excise benehits, maiketmg
s 1, port thiough reservaiion of items for

wlusive production in the  small scale
cctor testiystion of tems  for purchawe
{ ¢m small scale unis supply of machs
nery on hire purchase basis by National
Small Industries Corporauion, provision of
techmcal consultancy services, provisior
of 1ndustnal accommoda’ion, tesung fac
! wes, comton fac ity services nd other
infras 1uctural Cahities

IMPROVEMENT IN  PLANNING
PROCESS

250 SHRI DHARMANNA MONDAY-

YA SADUI  wWill the Mimster of
PI ANNING AND PROGRAMME IM
PLEMENTATION be plcased to state

(a) whether the Government are con
templating steps to mmprove the planming
process dunng the Eighth Plan penod so
that the benefits of various developmental
schemes actually reach the intended bene
fictanies  and

(b) if so the details thereof *

THF MINISTER OF STATF OF THE
MINISTSRY OF PLANNING AND
PROGRAMME IMPI EMENTATION
(SHRT H R BHARDWAYJ) (a) and
(b) Developmental Planning 1s a dyna-
mic and continuous provess Ffforts are
made to improve on the planmng process,
while formul:ting ecach Iive Year Plan,
based on the experience ganed from the
past





